FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insol
Resolution Process for Corporate Pemong) Kegulations, 201%) =
FOR THE ATTENTION OF THE CREDITORS OF
M/S GENIUS EXPORTS PRIVATE LIMITED

. |Name of corporate debtor M/S GENIUS EXPORTS PRIVATE LIMITED
. |Date of incorporation of corporate debtor |01/08/2011

- [Authority under which corporate debtor is|ROC-DELHI Registration No. 223049
incorporated / registered

4. |Corporate identity number / limited liability{U51909DL2011PTC223049
identification number of corporate debtor
5.|Address of the registered office and|C-128/2,Ist FLOOR, MOHAMMADPUR, BHIKAJI
principal office (if any) of corporate debtor CAMA PLACE, NEW DELHI-110066 INDIA

6. |Insolvency commencement date _in|01/07/2021 (Copy of Judgement
respect of corporate debtor received on 03/07/2021)

1. |Estimated date of closure of insolvency|28/12/2021
resolution process

8.|Name and registration number of the]PARAG SINGHAL
insolvency professional acting as interim|Reg. No. IBBI/IPA-001/IP-P-02127/2020-
resolution professional 2021/13322

9.|Address and e-mail of the interim{1002-B, Plot No.11, Eldeco Apartment,
resolution professional, as registered with|Sector<4, Vaishali, Ghaziabad, U.P.
the Board 201010

sparagca@yahoo.co.in

.|Address and e-mail to be used for{irpgeniusexports@gmail.com

correspondence  with  the interim{Web link:
resolution professional https:/fforms.gle/E74DFKwG5BrmdLms9

Physical Address: 423-B, Paciic Business Park, Site

-

N

()

1

IV, Sahibabad Industrial Area, Ghaziabad, U.P. 201010
11.|Last date for submission of claims 15/07/2021
12|Classes of Creditors, If Any, Under(Name the class(es)

Clause(B)of Sub-section(6A) Of Section-21,
Ascertained By The Interim Resolution
Professional.

13.JNames of Insolvency Professionals identified to NIL
act as Authorised Representative of creditors in
a class (Three names for each dlass)

(a)Relevant Forms and Web link:

i ; ives|https:/forms.gle/E74DFKwG5BmdLms9
(a?LD:v'::::bg a?umonzed IeEpeRRRTIR vl Physical Address: 423-B, Pacific Business Park,

Site IV, Sahibabad Industrial Area, Ghaziabad,
U.P. 201010

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/S GENIUS
EXPORTS PRIVATE LIMITED on 01.07.2021 (Copy of Judgement received on
03.07.2021).

The creditors of M/S GENIUS EXPORTS PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 15.07.2021 to the interim resolution professional|
atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
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creditors may submitthe claims with proofin person, by postor by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shallindicate its
choice of authorised representative from among the three insolvency prqfessiona!s listed
against entry No.13 to act as authorised representative of the class [specify class] ig\R

CA. '
Submission of false or misleading proofs of claim shall attract penalties.

ARAL S
Interim Resolution Professional

Date: 04.07.2021
o REGD. NO. IBBI/IPA-001/1P-P-02127/2020-2021/13322

Place: Ghaziabad
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